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SUNDAY DECEMBER 22 2024 WWW.FINANCIALEXPRESS . COM

FE SUNDAY

FORM B
PUBLIC ANNGUNCEMENT
(Regulation 12 of the Ins olvency and Bankruptey (Liguidation Process| Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
MIS. SRI ANANDA LAKSHNMI NARASIMHA INDUSTRIES INDIA PVT LTD.

1. NAME OF CORPORATE DEBTOR M/S. §ri Ananda Lakshmi Narasimha
| Ind Lsimies India Pt Lid

Z.| DATE OF INCCREORATION OF 14-05-2012
| CCRPORATE DEBTOR

3| AUTHOR T UNDER WHCH ROCV pyanace

CORPORATE DEBTOR S
INCORPORATEDVREGISTERED

4.| CORPORATE IDENTITY NUMBER UC1405APZD1 27 TC00C3ER
|LIMTED LIARILITY IDENTITY MLARER
| CF CORFORATE DEBTOR
& | ADDRESS OF THE REGISTEREL GFFICE | SriAnanda Laksnml Marasimha Industris Ince Pt Lid
AND PRINCIPAL CFACE (IF AhY) OF €10/14, Velivannu Road Sarisragudsm Vilage,
CORPCRATE CEATCR Nidadavole Mandal, Andhra Pradesh, | ndia - §34302
.| DATE OF CLDSURE OF MSDLVENCY J—
| RESOLUTON PRCESS e

LIQUIDAT ON COMMENCEMENT 13-12-2024
‘| DATE OF CDRFORATE DEBTOR

=l

£ KAME,ADDRESS, EMAILADDRESS | Mr. NADASA KUMAR

| TELEFHONE NUNMEER AND THE Ii%s Global Irschvency Professionals Private Limika,
| REGISTRATICH NLNBER OF THE B-2-M4WA51E, Plot No.717, Road Mo.2, Joumalist
LICUDATOR Coioyy Banjara Hils, Hyderabad - 500 034,
| Emall4: anandaakshmilig@gmail corm
Frore: 96565125

19
| BEIAP-0OP-PHSEN2M0-2012465

g, | LAST DATE FOR SUBMISSION CF 16012025
CLAMS

Motice is hareby givan that the Hon'blz National Company Law Tribunal - Amearavati has orderad
Initiaticn of liquidation procaedirgs aganst W's. 5 Aranda Lakshmi Narasimha Industries india
PulLtdvds orders dated 18-12-2024
The stakebolders of WIS St Anandal akshimiNarasimhs Incisties India Pvl Lid are hersby ~3lled
wzon to submil e proc? of Ueir ciaims, anor before 1801-2025 Lo the lguidatoral the aidess
mentionedagainszitemi,
Thefinarcialcreditorsshall submitheirp e ofofrl simsbyslectrionicmeansonly. Alntharstakenaldersm
aysubmitthe proof el claims in person, by postor by slectionic means.
Subrmissicn of falsa or misleading proofs of claim shal atiract panalies.
le |
Date22-12-9024 MADASA KUMAR

PlaceAmarzvalhi Liguidator
IBEIP-001/1P-P0155 V20 19- AN 12465




